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(c) if so, the mction taken to retrieve
t?eoﬁmnl? ial rccords and the present posi-
tion

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTI-&‘\EE AMILY
WELFARE ( SHRI JAG] I PRA-
SAD YADAV) ¢ (a) to (¢} ., A draft
of the monogra; entitled  *Medico-
Botanical Flora of India, was compiled
by the Central Council for  Rescarh
in Indian Medicine and Homoeopathy
on the basis of various reports recerved by
them from the Survey of Medicinal
Plants Units and the samr is miwing. The
matter is being enquired into by the Coun«
<il and they have not yet come to any con=
clusion ms'to whether any official is res-
porsible for the same.

MATTERS UNDERS RULE 377
13.08

{i) ReronTED RoBBERY 1N A PASIANGER
TRAIN ON 21-4-1978.
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(i) RerorTep Casss or Foon Pomomma
w B.IT. Mesma (RAncm)

o Trwelt Firg (wreregT) @ woae
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(iii) RerorTED ATTACKs B3Y Hoouuans
oN  ForeEions Resioents or
AuroviLLe PoXDICHERRY

SHRI BIJOY SINGH NAHAR
Calcutta North-Weat ) @ A report
om Awuroville, Pondicherry, has disturb-

ed many in the eountry.

Aurobindo Society for the benefit of
Auroville. Bharat Nivas is a centre of
Indian culture and its purpose is to

of this aim, residents of
Au had organised a monthe
long cultural at the sid



